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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 815/2022

IN THE MATTER OF:
Suresh Chand 4 <=l o o NGS s e T e Applicant
Versus
DN Kapasherade Orsl = o0 Cans o o g Respondents
INDEX
SI. Particulars Page No.
No.
1 Action Taken Report on behalf of SDM, Kapashera 1-4
2 Meeting Notices and Minutes of Meeting are annexed as 5-8
Annexure-1.
3. Report of Kanungo as Annexure-2 9

4. Action Taken Report (ATR) as submitted by the Irrigation and 10-16
Flood Control Department Dated 23.08.2024 alongwith

photograph (Annexure-3)

S Municipal Corporation Department in compliance report dated 17
23.08.2024(Annexure- 4)
6. Department of Forests and Wildlife, GNCTD ATR dated 18-22
23.08.2024 alongwith photograph (Annexure -5)

7. Current photographs depicting the status of the waterbody 23-24

(Annexure — 6)

NEW DELHI
Dated:
THROUGH A
JYOTI MEND i fmrest Ot
(ADVOCATE)

For Applicant/Respondent
H-34, Jangpura Extension
(Lower Ground Floor)
Near INOX EROS Cinema
New Delhi-14
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 815/2022

IN THE MATTER OF:

SUfeshGChand: Fec o e 0 Sah s e Rt Applicant
Versus

DV Rapisheraae O 0 - 0o b s T Respondents

Action Taken Report on behalf of SDM, Kapashera

Most Respectfully Showeth:

I. That the above-mentioned matter i.e., O.A. No. 815/2022 has been filed by the
applicant alleging about encroachments on pond measuring 13 Bighas 10 Biswas

comprised in Khasra No. 111 in village Kanganheri.

o

That vide its order dated 09-05-2024 the Hon’ble Tribunal was pleased to direct
that-

“8. In the present case area ofthe pond in question measuring about 13

bighas 2 biswas out of total area of 13 bighas 10 biswas is stated to be free

Jrom any encroachment and restoration of the same cannot be allowed 10

be delayed on the ground of removal of encroachment Jrom the remaining

part thereof. The respondents are directed to take all requisite steps

immediately for restoration of area measuring about 13 bighas 2 biswas

as pond. The same be filled with treated water for the time being. Requisite

steps be laken for its recharge during the Jorthcoming monsoon. Any

passage falling in the above said area of 13 bighas 2 biswas be removed.

Appropriate fencing may be made on the periphery of the pond to prevent

any encroachment in the area thereof Kacha Pathways/Bandh with

appropriate gaps to allow filling of water and adequate plantation be made

on periphery of the pond.”
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- That considering the fact that the directions of the Hon’ble Tribunal required inter
departmental coordination, the undersigned being Respondent no.1 undertook a
coordinated effort with all the concerned departments i.e. Revenue Department,
[rrigation and Flood Control Department, Department of Forests and MCD.
Whereas regular meetings dated 06.06.2024, 24.06.2024, 12.07.2024 and
12.08.2024 were convened to monitor the progress towards compliance with the
directions of the Hon’ble Tribunal. (Meeting Notices and Minutes of Meeting are

annexed hereto as Annexure-1.

. That the site of the pond was earmarked by the officials from the Office of DC
(South West) on 16.07.2024. Report of Kanungo in this regard is annexed hereto

as Annexure- 2.

. That as per the Action Taken Report (ATR) submitted by the Irrigation and Flood
Control Department dated 23.08.2024, whereof annexed hereto as Annexure-3,
the work of desilting has been completed on 15.07.2024. Further, for the fencing
of the encroachment free area of the pond the work has been partially completed
on account of incessant rain and hindrance caused by villagers. However, it has
been submitted that the work of fencing will be completed by the 10" September,
2024,

- That Municipal Corporation Department in compliance report dated 23.08.2024
has submitted that the garbage dumped around the pond/waterbody has been

cleared, which is annexed hereto as Annexure- 4.

. That the Department of Forests and Wildlife, GNCTD in their ATR dated
23.08.2024 has submitted that they have undertaken the plantation drive and have
planted 196 trees (Arjun, Pilkhan, Jamun, Shahtoot) alongside the waterbody, is

annexed hereto as Annexure -5.

. That the waterbody which was devoid of any water prior to the present exercise is
now full of water and the drain that used to carry the waste water of the village
household to the waterbody has now been diverted. Whereas, the pond being
located within the abadi area which constricts its natural recharge, as such, the
other options to ensure the availability of water in the pond are being explored

with the concerned agencies. Further, the kachha pathway that was in existence
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has now been completed effaced which is evident from the photographs as

annexed in Annexure — 6.

9. That the task to look after the plantation around the pond has been assigned to
Delhi Jal Board and also DJB will ensure that the plantation around the waterbody
survives and grows into a natural fence to prevent any encroachment in future as

intended by the Hon’ble Tribunal.

10. That the undersigned also undertakes to get the pending work of fencing
completed and also to remove the encroachment in the remaining area (0-8 Biswa)

of the pond bearing khasra no. 111.

11. This report along with its annexures are humbly submitted before this Hon’ble

Tribunal for consideration, vide order dated 09.05.2024 passed by this Hon’ble

Tribunal.
}? 0&
RESPONDENT
MS SIB¥ Kbbavhe BANICS
SUb-%(?uét}??Waest iﬁlc ,i((:‘-?I_CTD
THROUGH 4 Old Terminal Tax Building
sy Samastie ey Peli-110037
(ADVOCATE)
For Applicant/Respondent
H-34, Jangpura Extension
(Lower Ground Floor)
Near INOX EROS Cinema
New Delhi-14
NEW DELHI

DATE: 27-08-2024
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ctds
GOVERNMENT OF NCT OF DELHI
OFFICE OF THE DISTRICT MAGISTRATE (SOUTH-WEST)

Fo2LD TERMINAL TAX BUILDING, KAPASHERA, NEW DELHI . 110037
°. SDM/KH(SW)/2024 Dated- 6§.04.201.4

MEETING NOTICE

A meeting (review meeting) under the Chairmanship of the
undersigned has been scheduled for 12.08.2024 at 11.30 to discuss the
progress of the work directed vide order of the Hon’ble National Green
Tribunal, Principal Bench, New Delhi dated 09.05.2024 in the matter of
Suresh Chand Vs DM Kapashera in OA no. 815/2022 in r/o the
encroachment of Johar (Pond) in Village Kanganheri (Khasra No. 11 1).

The Hon’ble Tribunal has issued specific directions for taking action(s)
o revive and protect the Johar (Pond), which inter alia relates to various
departments i.e. Delhi Jal Board, Irrigation and Flood Control Department,
Forest Department. Further, action taken report is to be filled by concerned

department(s) at least one week before the Next Date of Hearing i.e.
30.08.2024.

Therefore, all concerned officers are requested to make it convenient
to attend the meeting on the said date and time without fail. It is also
directed to all departments to come-up with ATR/progress report.

It is further directed that Officers not below the rank of Executive
Engineer must be present for the meelting.
/

09'0$.

Copy to:

1. Assistant Commissioner, MCD, Najafgarh Zone, New Delhi.

2. DRO, Forest Department, West Forest Division

3. The Executive Engineer Civil Divisional I & FC Department (SW)
GNCTD Opposite ESI Hospital Basaidarapur Office Complex New
Delhi-110027. »

4. Sh. Rajesh Bansal, Executjve Engineer (Water Body)-1, Delhi Jal

Board, New Delhi. :
5. Executive Engineer, Delhi Jal Board (South-West), New Delhi.

Copy for information:- i

1. PA to DM (SW).

.".\Jl" //
(SHELLY, BANICS)
SD,f\__@GKAPASHERA)

1) ‘ :

\

>
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GOVERNMENT OF NCT OF DELHI
OFFICE OF THE DISTRICT SOUTH-WEST)
OLD TERMINAL TAX B pABTEATE, |

s Dated-11.07.2024
MEETING NOTICE

2= 1ING NOTICE

A meeting  (review meeting) under the Chairmanship of the
undersigned has been scheduled for 12.07.2024 at 11.30 (o discuss the
progress of the work directed vide order of the Hon'ble National Green
Tribunal, Principal Bench, New Delhi dated 09.05.2024 in the matter of
Suresh Chand Vs DM Kapashera in OA no. 815/2022 in r/o the
encroachment of Johar (Pond) in Village Kanganheri (Khasra No. 111).

The Hon’ble Tribunal has
to revive and protect the Joha
departments i.e. Delhi Jal Boa

issued specific directions lor taking action(s)
r (Pond), which inter alia relates to various

rd, Irrigation and Flood Control Department,
Forest Department. Further, action taken report is to be filled by concerned
department(s) at least one week before the Next Date of Hearing i.e.
30.08.2024.

Therefore, all concerned office
to attend the meeting on the said

directed to all department to come

r's are requested to make it convenicnt
date and time without fail. It is also
-up with ATR/progress report.

It is further directed that Officers not below

the rank ol Executive
Engineer must be present for the meeting.

7€ T
; ‘T\\oﬂ“”/
—
(SHELLY,\DANICS)
SDM (KAPASHERA)

Copy to:

1. DRO, Forest Department, West Forest Division
2. The Executive Engineer Civil Divisional I & FC De

partment (SW)
GNCTD Opposite ESI Hospital Basaidarapur Office Complex New
Delhi-110027.

3. Sh. Rajesh Bansal, Executive Engineer(_Water Body)-1, Delhi Jal
Board, New Delhi.

4. Executive Engineer, Delhi Jal Board (South-West), New Delhi.

Copy for information:-

1. PA o DM(SW). /%\,\ A\
(SHELLY,'DANICS)”

SDM (KAPASHERA)

\
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GOVERNMENT OF NCT OF DELHI
OFFICE OF THE DISTRICT MAGISTRATE (SOUTH-WEST)
OLD TERMINAL TAX BUILDING, KAPASHERA, NEW DELHI - 110037

No. SDM/KH(SW)/2022/ S £ <) Dated-22.06.2024
MEETING NOTICE

A meeting (review meeting of meeting held on 100.06.2024) under the
Chairmanship of the undersigned has been scheduled for 24.06.2024 at
11.30 to discuss the order of the Hon’ble National Green Tribunal, Principal
Bench, New Delhi dated 09.05.2024 in the matter of Suresh Chand Vs DM
Kapashera in OA no. 815/2022 in r/o the encroachment of Johar (Pond) in

village Kanganheri (Khasra No. 111).

ctions for taking action(s)

The Hon’ble Tribunal has issued specific dire
lia relates to various

to revive and protect the Johar (Pond), which inter a
departments i.e. Delhi Jal Board, Irrigation and Flood Control Department,
Forest Department. Further, action taken report is to be filled by concerned
department(s) at least one week before the Next Date of Hearing i.e.

30.08.2024.

Therefore, all concerned officers are requeste
to attend the meeting on the said date and time without fail.

d to make it convenient

It is further directed that Officers not below the rank of Executive
Engineer must be present for the meeting.

Copy to:
1. DRO, Forest Department, West Forest Division
2. The Executive Engineer Civil Divisional I & FC Department (SW)
GNCTD Opposite ESI Hospital Basaidarapur Office Complex New

Delhi-110027.
Sh. Rajesh Bansal, Executive Engineer(Water Body)-1, Delhi Jal

Board, New Delhi.

4. Executive Engineer, Delhi Jal Board (South-West), New Delhi.

Copy for information:-

1. PA to DM(SW).

)

VI
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GOVERNMENT OF NCT OF DELHI
OFFICE OF THE DISTRICT MAGISTRATE (SOUTH-WEST)
2D TERMINAL TAx BUILDING, KAPASHERA, NEW DELHI - 110037

MITNUTES OF MEETING

& mecling was convened by the undersigned at 11:00 AM on
24.06.2024 regarding the order of the Hon'ble National Green Tribunal,

~HHCipal Bench, NeW Belhi dated 00052004 i the matter of Suresh

Chand Vs. DM Kapashera in QA no. 813/.2022 in - t/o. “the
cncroachment of Johay (Pond) in Village
Kanganheri ( Khasra No, 111). :

. Hon'ble Court directed to revive and protect the Zohar(Pond), which
Inter alia relates to various department i.e. Delhi Tal Board, Irrigation and
Flood Control Department, Forest Department, MCD action taken
Feports is to be field by the concerned department(s) at least one weck
before the Next Date of Hearing i.e. 30.08.2024

The following officers/officials attended the'mceting: -
- Anil Bhatiya, SE, WB, DJB

Sandeep, NT Kapashera

Ajay Aggarwal, AE/I&FC

K.K Yadav, AL/MCD

K.K Yadav, AE/DJB

Aditya Gautam, JEE/DJB

Anurag Sharma, Forest Department

DWW NN =

et B Rl

Puneet Tiwari, Range Officer

The following was discussed and decided during the meeting:-

1. Firstly, the Directions given in the previous meeting regarding the

NGT directions were reiterated. :
2. 1&FC & DJB expressed their concerns of budget provisions

required to comply with the direction of NGT.
3. Further, Sh. Ajay from I&FC informed that tender has bcen

floated for the work of de-silting of the Pond and other

>

1Y
=
i
@

W
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_ actions, S|, Ajay assured (o complete the ;)

ofdc-sxlting and Clcaning within the (ime [rame,

d (o submi a feasibility report of filling (p.

d water within g week,

0. Foreg( Deparunem official agreed (o slart (he
the 8arbage accumuy]

7. 1&FC officig] \wa

S
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o
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e
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Pond wip lreate

Plantation opee
ated in (ke Pond is remove|.

S directed (g complele (he de-silling
Y 2024 anq Bio-Fcncing have 1o Iy

S. It has been directed to all d
be completed before 15, Au
in the court within time.

€pPartments that g the work hyg o
BUSL 2024 50 (hay report may be fjj.

&

- Q)

Copy to: 2
3

S. DRO, Forest Department, West Forest Division’-a_

6. The Executive Engineer Civi] Divisional | & FC De

GNCTD Opposite ES] Hospita] Basaidarapur Office C'omblcx New
Delhi-110027.

. Sh Rajesh Bansal, Executive Engineer(Water Body)-1, Delhi Jal
Board, New Delhi.

8. Executive Engineer, Delhi Jal Board (SouLh-West), New Delhj.

Copy for information:-

e
//g ” e
I. PA to DM(SW), L4

-—(SHELLY, 'DANICS)

ona KAPASHERA)
iy

/f
\
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[O

ACTION TAKEN REPORT on MOM DT. 29.06.2024 IN R/O IFC DEPARTMENT

AS ON 23.08.2024

Name of Work: Regarding Construction of Boundary Wall for protection of Johad/ Pond bearing Kh No. 111 at village Kanganheri in N.G Block.

ﬁtf m.Zo. U:.mn:ozm Action taken Photos Remarks
1. Firstly, the Directions given in the | Noted. - -
previous meeting regarding the NGT
directions were reiterated.

2 I&FC & DJB expressed their concerns of AA&ES amounting to Rs. | - -
budget provisions required to comply | 47.04 Lacs was received
with the direction of NGT. from director (Panchayat)
dated 29.02.2024 for
construction of boundary
wall/  fencing  only.
However scheme for the
work “Development of
Pond in Khasra No. 111 at
village Kanganheri in N.G.
Block” is submitted in
DVDB and sanction is

awaited.
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Further, Sh. Ajay from I&FC informed
that tender has been floated for the
work of de-silting of the Pond and other
consequential actions. Sh. Ajay assured
to complete the task of de-silting and
Cleaning within the time frame.

Machines were deployed
at site on 01.07.2024 for
desilting of pond.
Desilting work got
completed by
15.07.2024. As on date
the pond is filled with
rainwater.

m.r . U5/07/24 DE:15 PM GMT +05:30

—— T

EJ 6Ps Map Camera -

130, 38, Re+h, 110071,

% Lat 28545406°
§ Long 76.989022°

05/07/24 09:51 AM GMT +05:30

o, 130, @R, Rl 110071, sra

Lat 28,645325¢
% Long 78.9892067°
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Long 768.989199°
0E/07/24 03:15 AM GM

T +05:3C

DJB was directed to submit a feasibility
report of filling the pond with treated
water within a week. Forest Department
official agreed to start the plantation
once the garbage accumulated in the
pond is removed.

NA

Forest Department official agreed to
start the plantation once the garbage
accumulated in the pond is removed.

NA
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I&FC official was directed to complete | Desilting and disposal
the de-silting and cleaning work before | work was completed by
15 July 2024 and Bio-Fencing have to be 15.07.2024. Fencing
completed before 31 July 2024. work is in progress. Poles
have been erected in two
legs and on the remaining
2 legs hindrance have
been created by the
villagers for which police
assistance is being
sought.

WIT TSOONT Jeest B J094+0vxe
°S28pp3.85 181
*OpSBBE.8Y grod

OE:20+ TM& M9 BI:E£0 AS\TO\D

E S 3 o .

[t AL e

% g
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It has been directed to all departments
that all the work has to be completed
before 15, August 2024 so that report
may be file in the court within time

The fencing work s
delayed due to incessant
rain in past few days and
the hindrance created by
villagers. The fencing
work is likely to be
completed by  10th
September, 2024.

ox<o+<<oo Hal, Reh, 110071, siva
L3t 28.544838°
Long 76.983035°

23/08/24 01:07. PM GMT +05:30

Y

on-l,

Irrigation & Flood Control U

Govt. of NCT of Dall
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Irrigation &
Govt.
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stt. Enginear-|

ivil Divisios
Irrigation & Flood Control Depit.
Govt. of NCT of Delhi
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~
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" "MUNICIPAIL CORPORATION OF DELHI
OFFICE OF THE SANITATION SUPERITENDENT
NAJAFGARH ZONE . @
Dhansa Stend, Najafgarh,
New Delhi- 110043

AmFALT

No. SS/NGZ/MCD/zoza-zoza/D-aq}b\ : o - 5 g%')

Resper-ted Mam,

Ali the garbage , which had dumped by the villzger near the kangnaheri village pond has
Been lift=c by the MCD. Photographs bafore aind Lfter are hereby posted .

Regards
B Wy
Jai SiggRystatibn Supdt.
T Najefgarh 20n€

Sanitation Superintendent

‘Najafgarh Zone

(& Scanned with OKEN Scanner
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GOVT. OF N.C.T. OF DELHI
DEPARTMENT OF FOREST & WILDLIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS(WEST)
WEST FOREST DIVISION: MANDIR LANE: NEW DELHI-60
E:Mail:-dcfwest.gnctd@gov.in

F.2(210)/DCF(W)/MiscPart -11/2024-25/5005 -06 Dated:- 23.08.2014

To,
The SDM (Kapashera)
Old Terminal Tax Building,
Kapashera, New Delhi

Sub:- Report of plantation carried out at Kangan Heri Water Body-reg.

Madam,

This is in reference to letter No. SDM/KH(SW)/2024/76375 dated 14.08.2024 where
detailed status report regarding plantation at Kangan Heri Water Body has to be submitted. In
this regard, it is to be conveyed that subsequent upon the work of site preparation by the I&FCD,
Department of Forests and Wildlife, GNCTD has carried out plantation of 196 trees (Arjun,
Pilkhan, Jamun, Shahtoot) along the above mentioned water body (Photographs attached).

It is, further to be added that as decided in the meeting held under your Chairmanship that
the maintenance of plantation along the water body will be done by Delhi Jal Board, GNCTD. It
is, further requested to kindly convey the Delhi Jal Board regarding the maintenance of above

mentioned plantation to ensure the survival of the plantation.

e
(Mandeep Mittal, IFS)

Dy. Conservator of Forests
West Forest Division

F.2(210)/DCF(W)/MiscPart -11/2024-25/ Dated:-
Copy to:-

1. The Conservator of Forests, Department of Forests and Wildlife, GNCTD, Vikas

Bhawan, ITO, New Delhi-110002.
( 6 4______________.l‘t

(Mandeep Mittal, IFS)
Dy. Conservator of Forests
West Forest Division
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